FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptey Board of India (Liguidation Process) Regulations,
2016}
FOR THE ATTENTION OF THE STAKEHOLDERS OF M/S.RITE DEVELOPERS PRIVATE
LIMITED .
Sr. No Particulars Dretails
i Name of corporate deblor M/s. Rite Developers Private Limited
2 Date of incorporation of February 17, 2002
corporate debtor
3 Authority under which corporate Registrar of Companies (Mumbai) under the
debtor is incorporated / Companies Act, 1956
| registered
‘ 4 Corporate Identity No. / U45201MH2002PTC 134760
Limited Liability
Identification No. of
corporate debtor
5 Address of the registered Shop No 27, lIst Floor, Rite Bliss Kandivali
office and principal office Dattatray  CHSL,  Dhanukarwadi, Kandivali,
(if any) of corporate debtor Mumbai, Maharashtra- 400067 IN
6 Date of closure of April 29,2024
Insolvency Resolution
Process.
T Liquidation commencement Order pronounced on April 29, 2024 (Order received
date of corporate debtor on May 4, 2024)
8 Name and registration Mr. Nilesh Rajendra Kothari
number of the insolvency
professional acting as RegNo:-IBBVIPA-002/1P-NO1225/2022-
liguidator 2023/14132
9 Address and e-mail of the Address: A703, Iskon Riverside, Near Shelaleikh
Tiguidator, as registered with Society, Shahibaug, Ahmadabad, Gujarat-380004
the Board Email 1D ca.nkothari@gmail.com
10 Address and e-mail to be Correspondence Address: 410, 4th  Floor,
used for correspondence Rluerose Industrial Estate, Near metro mall and Tata
with the liquidator Power Petrol Pump Western Express Highway,
Borivali (E)-400066
Email ID: cirp.ritedevelopersi@gmail.com
i8] Last date for submission of June 3, 2024
{m .

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench C-IV, has ordered the
commencement of liquidation of the M/s. Rite Developers Private Limited on April 29, 2024 (Order received
on May 4, 2024},

The stakeholders of M/s, Rite Developers Private Limited are hereby called upon to submit their claims with
proof on or before June 3, 2024, 1o the liquidator at the address mentioned against item No.10,

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the clsims with the proof in person, by post or by electronic means.
Submission of false or misleading proof of claims shall attract penalties.

M. Nilesh Rajendra Kothari

Liquidator of M/s Rite Developers Private Limited
. Registration No. IBBIIPA-002/IP-NO1225/2022-2023/14132
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PUBLIC NOTICE

(Under the provision of section 102 of the Insolvency and Bankruptcy Code,

2016 and as per Directions of the Hon’ble NCLT, Mumbai Bench, Court - IV)
FOR THE ATTENTION OF THE CREDITORS OF MRS. RITU ANAND AGARWAL

(Personal Guarantor to Corporate Debtor M/s Aaj Ka Anand Papers Limited)
RELEVANT PARTICULARS

1 |Name of Personal Guarantor to

corporate debtor Mrs. Ritu Anand Agarwal

Aaj Ka Anand Papers Limited

2 [Name & CIN of Corporate Debtor CIN: U22110MH1993PLC034813

B-501, 1 Modi Baug Co-operative Housing Society,

3 | Address of Personal Guarantor Ganeshkhind Road, Pune-411016, Maharashtra.

PUEBLIC NOTICE

FORM INC-26
Pursuant to Rule 30 of the Companles {incorporation) Rules, 2014
BEFORE THE REGIONAL DIRECTOR WESTERN REGION, MUMEBAI
In the matier of Companies Act, 2013, Seclion 13(4)
And
In tha matter of KELMER INDLA PRIVATE LIMITED
(CIN; UT4890MH2019F TC325617)
having reglsterad offica af Level 2, Unat 205, B Wing, Suprame Business Park
rensingion Rear Ext Road, Hiranandani Gardens, Mumibai City, Murmibal,
Maharashira, 400076
cessnsennenn-PETITIONER

NOTICE
Cipla Limited
Address: Cipla House, Peninsula Business Park,
Ganpatrao Kadam Marg, Lower Parel, Mumbai - 400013

NOTICE is hereby given that the certificatels] for the under menbioned securibes of the
Company has'have been lostimisplaced and the holderfs] of the said securiies/
applicant|s] has/have apphed to the Company to issue duplicate cartificates!s]

Any perzon who has a claimin respect of the said sacurities should lodge such: claim with

the Company a1 ils Registered Office within 15 days from this date, else the Company wil
proceed (o issue duplicate cerlificate)s] without further intimation

PUBLIC NOTICE FOR
LOSS OF AGREEMENT

Molice is heraby given 1o the
general public that a registered
Agreement, executed on 30th May
2018, betwean M/s. Lodha
Developer Limited and M/S, Sejal
Shakti Reattors LLP and registered
under Serial Mo, BEBE4-6022-2018
at the Mumbai, has been lost/
mispiaced.,

Before the Central Government
Ministry of Corporate Affairs
Registrar of Companies, Mumbai
In tha matter of sub-sechice {3} of Saction 13 of
Limiled Liakslity Parinership Act. 2008 and rule 17 af

the: Limited Ligbilky Parirarship Rules, 2008,

In the’ matiar of te Limited Lisbdity Parinership Acl,
2004, Sechion 13 (3)  AND - In e matiar af
SIDOHACHAL INVESTMENT COMSULTANCY LLP
[LLPIN: ACG-5806) having its registened office al B-J,
Prma Showcase, J, V. Patel Compoursl, Balsel
Madhukar Mam, Elphiston Road, Dedsle Rosd,
Mumbai-+00013, Maharashira Inda “Patitionar™
Niilice = Baraby-given b the Ganeral Public fhat tha

: » 1 'Order dated April 29, 2024 (Order received on May | | Mutice is heraby given to the General putdic that ihe Company proposes ko make applicalion “Palilignar propases o make 2 pestion 1o Registas

4 [Details of order admitting the application 02, 2024) passed by Hon'ble NCLT, Mumbai| | undersechon 13 of the Companies Act, 2013 before the Hon'ble Regional Director, Westem HHT:{SI o Kind of The agreement pertains to sale of | |of Companies. Murbal under section 13 (3) of the

Bench, Court — IV, in C.P. (IB) No. 55/MB/2023, Reglon Bench at Mm_n:_an seeking mrﬁrmqtu:ur. of alteration of the claise Il of 1]_1::: halder(s] Securities MNo. of Certificate Distinctive Agreement of the said Flat No. 2204 | [Limiled Liabiity Parinership Act, 2008 seshing

admitting the petition filed by State Bank of India Memaorandum of Associabion of the Company in lerms of Spedial Reschfion passed at its [and Jt. and Face Sacurities No numbers) in B-wing Building Name - Lodha parmession 1o change As Rogishered oflios from the

| u/s 95 of IBC, 2016 Exlra-Ordinary Ganeral Meeling hald on 22nd April, 2024, o énable the Palitioner Company holder{s], valua Al slabe of "Maharashira™ o he stale of "Punjab”

5 |Resolution Process Commencement Date | May 02, 2024 (Order received date) to change fts Registered Office from the 'State of Maharashtra'to the "State of Delhi’ if any] I Ay person whiose inlarast is Baedy o De aflectsd by

~_ | Estimated date of closure of Insolvency October 29. 2024 Any person whose inferest is llkely lo be affected by the proposed changa of registerad office : Efforls to locate the original | [ popased change ol fe regisired offce of the

6 |Resolution Process ' of tha-Company may defver either on MCAZY portal {wwwmica.gawin) by filing investor Anjali Equity EG08704- document have been unsuccessiul, LLP raty chesivir or causs 1o be delivered or send by

o - i y g2 I EhVETS | reai § et : 50 17730 . Registered post of histar objections supported by

7 |Last date for submission of claims May 30, 2024 complaint fam or cause to be deiwered or send by regisiered post of hisher objection Jaywant RS. 10/- 6008750 Therefore, all concerned parties are Wik skt thisriakig b Biarar (rkrast e

Name and registration number of ) - supporied by an affdavil staling the nature of hsfer interest and grounds of opposilion 1o the Luktuke AR TR b helE  aF Tl 1Y TRV FRLnG e Namine o N '-"_'J URS- I

8 |[the insolvency professional actin Name: Anurag Kumar Sinha Regional Director, Western Region, af Everasl, Sth Floor, 100 Marine Drive, Mumbai-S00002, | ; g i T que ; TPHIEN O R PO SUPOfR R ar Ryl

NCY proress 9 Reg. Nos. IBBI/IPA-001/IP-P00427/2017-18/10750 Mahiarashira, within fourtesn days from the date of pubiication of this notics wih a copy o the Late Jayawant Eaul 14579822 situation, All parsons are hereby | |Repistrar of Companies, Mumbai, 100, Everess,

as_resolution professional it L1 s AT ’ ” Ramchandra quity 100 305949 3 imfarmed not to deal ar iz Marine Drive, Mumbal-200002, Maharastra winin
Add - 5 Patitioner Company al ils regestered office. RS. 101 14870024 UL no Sal Ur LAy oul any | |,

ress and e-mail of the Address: 3602, Redwood, Runwal Greens, e d halfl of Luktuke L b ti ith th 210 bwerity one days from the date of publication ol

9 |Resolution Professional, as Mulund-Goregaon Link Road, Bhandup (West) or and an behalf o ransaction with amny one. on e | Ly e with & copy 1o the petitioner LLP 8t s

KELMER INDIA PRIVATE LIMITED
Gaurav Verma

Director

DiM: 07476010

basis said missing document. Any
parson of antity who may have come
into possession of the misplaced

400078, Mumbai, Maharashtra
E-Mail: aksinhaip3@gmail.com
Address: 3602, Redwood, Runwal Greens,

regisiered office at the address mantoned above.
For ard oo behalf af
Siddhachal lnvesiment Consultancy LIP

registered with the Board

[Name[s] of holder[s] / Applicant]s]]
Anjall Jaywant Luktuke

[Place] - Kelhapur
[Date] - 08/05/2024

Date: 09.05.2024

Address and e-mail to be used for Place: Dethi

10| correspondence with the resolution Mulund-Goregaon Link Road, Bhandup (West) agreement is kindly requested fo i " Sd-
professional 400078, Mumbai, Maharashtra regturn gl i:tﬂrg 4 Office | [2te: 052024 Bharsi Bhishan Dewan
E-Mail: aksinhaip3@gmail.com g Place : Mumbai (Designate Pariner)

TrRC— Address Sejal Encasa, 173/174 1A
11 |Relevant Forms https://ibbi.gov.in/uploads/downloads/IRP Reg Form B.docx " Address: House Mo 1408 Tagons Kagar
S V Road, Mumbal - 400067. s I

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench, Court- IVinthe y oo lenlnpgpeeeeeeooono-o-—_—_

matter of insolvency resolution process under section 95 of the code has ordered the commence- E PR E

ment of the insolvency resolution process against Mrs. Ritu Anand Agarwal on April 29, 2024
Janardan Bhagat Shikshan Prasarak Sanstha’s

(Order received on May 02, 2024).
The creditors of Mrs. Ritu Anand Agarwal are hereby called upon to submit their claims with
proof on or before May 30, 2024, to the Resolution Professional through electronic means, or by
hand or registered post or speed post or courier.

Note: Submission of false or misleading proofs of claim shall attract penalties or imprisonment in
accordance with the provisions of the Insolvency and Bankruptcy Code, 2016 and any other appli-
cable Laws.
Date: 09-05-2024
Place: Mumbai

Sd/- Mr. Anurag Kumar Sinha
IBBI/IPA-001/IP-P00427/2017-18/10750

PUBLIC NOTICE

(Under the provision of section 102 of the Insolvency and Bankruptcy Code,

2016 and as per Directions of the Hon’ble NCLT, Mumbai Bench, Court - 1V) i o : : )
egd. Offica; IDBI Tower, WTC Complex, Janardan Bhagat Shikshan Prasarak Sanstha’s
TN A a et | RAMSHETH THAKUR HIGHER [-?l ) IDBI BANK T it Bl I e 0
(Personal Guarantor to CoesKa Anand Papers Limited) SECON DARY VI DYALAYA’ KHARG HAR CIW: LESTADMH20046:01H 48838 Tel. BBERS 3355 RA.MS HETH THAKUR COLLEGE OF
1 [Name of Personal Guarantor fo Mrs. Vidya §. Agarwal Plot No: 1, Sector -33, Kharghar. Tal- Panvel. Dist- Raigad. IDBI Bank Ltd. COMMERCE & SCIENCE, KHARGHAR
__corporate debtor = lKa Anancll amers i Navi Mumbai - 410210 Adverlisemant No. 01/ 2024-25 Plot No: 1, Sector-33, Near Pethpada Metro Station, Kharghar, Navi Mumbai-410210
2 |Name & CIN of Corporate Deblor | Gi; a1 100H1993PLCO34813 STAFF RECRUITMENT Appointment of Chief Information Security Officer (CISO) [l APPLICATIONS ARE INVITED FOR THE FOLLOWING POSTS
B-501, 1 Modi Baug Co-operative Housing Society, y - — -
3 |Address of Personal Guarantor Ganeshkhind Road, Pune-411016, Maharashtra. | | | Applications are invited for the following posts for the Post Name | Vacancy e —— (SLF NNE) S —
. - ... | Order dated April 29, 2024 (Order received on May : - : 5 ull 1ime ASSt. Froressors 1or tnhe Acaaemic Year - nly
4 |Petals of order admitting the applicaion) 4 “2024) passed by Hon'ble NCLT, Mumbai - Tirﬁ;::sdst?%;gheYrggr: Fz’L?reZI;‘Tgrgggagrt:!\)s,is(%?tlhfeﬁéﬂlo?vri:mgabjects CISO (On Contract) 1 on Purely Temporary basis for the following subjects
Sg:qcitr;i,ng?ﬁgt p_etli}ilb r:nmCéaP.billBS)t;\:g.BE;L:]/II:/IE;ZI%% S - p onal - 0| For eligibility critaria (age, work experience, job profila etc.) Sr. Post Subiect Qualifications Required
Us 95 of IBC. 2016 - | Section/ Subject Educational ' | Requirement # and other details, please visit the 'Careers’ saction of the No ubjec Posts
; - ; No Post Quallﬁcatlcn Staff Bank’ bsit idbl k|
5 |Resolution Process Commencement Date | May 02, 2024 (Order received date) g NI S WRDEIS wwvw, ldbibaniin 1 HR MBA/MMS in HR with 03
7 |Last date for submission of claims May 30, 2024 2 Secondary PhyS|CS MSC BEd 02 HﬂTE- “]-EJ' Bﬂ”h’ reserves the n'glr." fo EC'C'E'F': ar I"E'J;E'Cf Hn.!#l ail 2 FlnanC|a| MBA/MMS in Finance Wlth 01
Name and registration number of . - Section Tl . i Management NET/SET/Ph.D.
8 lihe insol foasional aci Name: Anurag Kumar Sinha 3 Asst Biology M.Sc. B.Ed 01 application{s) without assigning any reason(s] whalsoever. Any
ase :fgzgl\gtaigzyp%?ezss?é%r;? acting Reg. Nos. IBBI/IPA-001/IP-P00427/2017-18/10750 (Asst. Bt addendum/madifications with regards to the selection process shall only 3 Marketing | MBA/MMS in Marketing 01
"Address and e-mail of the [ Address: 3602, Redwood, Runwal Greens, 4 Teacher) Mathematics M.Sc. B.Ed. 01 be published on the Bank's website {career seclion) www.idbibank.in and Management with NET/SET/Ph.D.
9 |Resolution Professional, as Mulund-Goregaon Link Road, Bhandup (West) — , . . not through any ather media. Candidates are requested to ragularly visit Accounting & M. Com. with
registered with the Board 400078, Mumbai, Maharashtra * Applications with fL_'” details (Email addrgss & Wh_a_tSApp the website as above. for update in the matter. 4 Financeg NET/SET/Ph.D. 03
E-Mail: aksinhaip3@gmail.com no) should reach with attested xerox copies of certificates | | paze - mumbai General Manager- HRD — T
Add d e-mail to b df Address: 3602, Redwood, Runwal Greens, ; i i . - Wi
10 Corréif)2§genién$;thclheerizﬁmﬁ%rn Mulund-Goregaon Link Road, Bhandup (West) to Chalrman’.J'B'S'P'SanStha’ Ramsheth _Thakur ng_her 5 Accountancy NET/SET/Ph.D. 03
orofessional 400078, Mumbai, Maharashtra Secondary Vidyalaya, Kharghar, Plot No: 1, Sector-33, Asst = — , =
E-Mail: aksinhaip3@gmail.com Kharghar,Tal:Panvel. Dist:Raigad. Navi Mumbai-410210 6 | Professor | E usINess : NI(ET(;gEOT%%SI):)WI 01
11 |Relevant Forms | https:/fibbi.govin/uploads/downloads/IRP Reg Form B.docx e Candidates may submit the application by email to Janardan Bhagat Shikshan Prasarak Sanstha’s conomics o (Mathemati_cs_) —
Notice is hereby given that the National Company Law Tribunal, Mumbai Bench, Court - IV in the inci il. . 7 i ey 04
matter of insolvency resolution process under section 95 of the code has ordered the commence- g;’l/r(;céllgglzr:hsv@gmall com. or by post on or before SMT BHAGUBAI CH ANGU TH AKUR Mathematics NET/SET/Ph.D
ment of the insolvency resolution process against Mrs. Vidya S. Agarwal on April 29, 2024 ¥ red Contact - M Nisha Nai .VI DYA Y DRONAGIRI s Information | M.Sc. in IT/MCA/MCS with 07
(Order received on May 02, 2024). * ITrequire ontact - rs. Nisna Nair l A Technology ' NET /SET/Ph.D
The creditors of Mrs. Vidya S. Agarwal are hereby called upon to submit their claims with proof (|/C Principal)- 9987476532 A’ il
on or before May 30, 2024, to the Resolution Professional through electronic means, or by hand : ] ) s gL : Computer |M. Sc. (Comp. Sci./l. T./ MCA/
or registered post or speed post o courier, Sh . R Mrsl:l. I;?Ily_la_rrl'l I\;I(hatre - 9870115721 Plot No: 60/61, Sector-12, Tal: Uran, Dist.: Raigad-400707 9 Science MCM)(with Fl)\lET SETPhD. 04
Note: Submis;;ion of falsg or misleading proofs of claim shall attract penalties or imprisonment ip rl. kRamsne aKur (Ex-M.P. - -
actordance with the provistons ofthe Insalvericy arvl Bankrptoy Code, 2010 and any other apph Chairman, Janardan Bhagat Shikshan Prasargk Sanstlza, Panvel STAFF RECRUITMENT 10 Chemistry | M- %’E%?QE%';’HV[)) with 04
Date: 09-05-2024 Sd/- Mr. Anurag Kumar Sinha icati invi i - -
Place: Mumbai IBBUIPA-001/IP-P00427/2017-18/10750 _ ’ AppAllca(’;lon_s aYre Imzlz)tgg Z%;tsh%fc;flllc:)yvmg pOSStﬁ fo:' the 1 Physics | M- Sc. (Fs’rgfﬁgi)ef)wth NET/I 01
TR Janardan Bhagat Shikshan Prasarak Sanstha’s T caA etmT'c hear ; I-T ( eb _'?atrr‘]c? | choo g t =
ull Time Asst. Teachers on Purely Temporary basis for the following subjects 12 Botany M. Sc. (Botany) with NET/ 01
e EUBLIC ANNOUNCEMENT | RAMSHETH THAKUR PUBLIC | |——1—— — o — SET/Ph.D.
BREAlOn Le OL @ ANSOLVENCY- AN L IMETITpicy Qualification Staff * Applications with full details (Email address & Whatsapp
Board of India (Liguidation Process) Regulations, 2016} SCHOOL, ULWE : : o
. : no) should reach with attested xerox copies of certificates
FOR THE ATTENTION OF THE STAKEHOLDERS OF Primary | _Asst. B.A,/B.Sc.D. Ed 02 to )Chairman J.B.S.P. Sanstha, at Rpamsheth Thakur
r Proposed C.B.S.E. School Teacher ’ P uePe o
R Plot No: 01, Sector-12,Ulwe, Tal-Panvel,Dist- Raigad-410206 iploma i | College of Commerce & Science, Kharghar. Plot No: 1,
| PARTICULARS | DETAILS i - ’ g Computer | Diploma in Computer Science 01 Sector-33, Near Pethpada Metro Station, Kharghar, Navi
%[ NAME OF CORPORATE DEBTOR _|WS. RITE DEVELOPERS PRIVATE LINITED | STAFF RECRUITMENT Teacher | with DTP/B.Sc, IT/ BCA Mumbai - 410210
L | Dike of Incorporation of Corparate Debtor | February 1st, 2003 . . ]I All | Librarian | Graduate with B.LIB./M.LIB 01 « Candidates may submit the application by email to
k| 1 e dar t edrnr 2 ! ik " " . . . = = -
¥ 'Q;E;“Q;‘:;’g:;jﬁm“* Ve :E:mgfﬂﬁ;"ﬁ (Wambial urider e Applications are invited for the following posts for the Section Physical 5 A B P Ed 0 PrlEClPalgrfCCS-gde-mM/05,2024
i, | Corporate Mdenity No. { Limited Lisbiity | 45201 MHZ002PTC134760 ' Academic Year 2024-2025 for immediate Joining Educator I? :eqﬁf;ascggtggt elore
_|Werfication No. of Coporate Deblor | — : - Aoolicati : : - ) ” .
5. | Address of fhe regstered office & principal | Shop Na 27, 151 Flacr, Rita Bliss Kandivall Dattatray | Section Post Educational Vacant Applications with full details (Email address & WhatsApp Dr.Rupendra Gaikwad (Principal) - 9423001141
| oifice: iF any) of Corporase Dabéor [ CHSL, Dhanukarwadi, Kandival, Mumbai Qualification Post no) should reach with attested xerox copies of certificates Mr. Nitin Vaskar - 9821967877
=" Maharashira- 400087 IN Pre- Asst, _ to Chairman,J.B.S.P.Sanstha, Plot No : 60/61, Sector-12, :
3 Cee ::f:f'il:r&;'r;n‘lrsn'.mnj,' April 20, 2024 11| Primary | Teacher | B-A/B. Com/B. Sc./with ECCED | = 01 Dronagiri Node.Tal: Uran. Dist: Raigad-400707. ChairmanSJI:r';:l.r dEnalmazzest?(s-[ar:\aPifal::rgEg-ﬂﬁga Panvel
SR FIO0EES . . . . ) ,
7. | Liguidation commancament date Oroar proraunced on Aprl 23, 2024 . Librarian | Graduate with B.LIB./M.LIB 01 * Candidates may submit the application by email to
X E".EEE’E"LL'?E’_____ .IGrdE'tEF:e'.'&:l m_r-!g_jrj. H024) - | Mus Bachelor Degree in Music/ bctvidyalaya@gmail.com or by post on or before
B | Iame & Registration Number of Insclvency [Mr. Nilesh Rajendra Kothari USIC Sanait Visharad ival 01 31/ 05/2024
Provessional acling &5 Liguidaior !H Mo; IBENPADI2NP-NIT 2252022202 314132 Al Teacher angit Vis arad of eduiva e'nt J d Bh t Shiksh P kS tha’
. H&;?.?f;ﬁ-ﬂﬁﬁ:l'gﬁﬂﬂ |A:1'L E:"ﬁil'l'i"ic"'i;"'l'i;]'"r'-::'l'_'dir;iéié:k'ﬂ"":'J Section from a recognized University  If required Contact - Mrs. Anuradha Kathe anardan bhagat ohikshan Frasarak sanstha's
] 855 &N S I‘:|L'Il: k) 55, At SEON mIVETSKIE, [REdr | . = i
a5 registered with the Boand Egﬂmellllg,- Slra:{imﬁg Anmadabad, Gujarat-330004 Nurse ANM/ GNM/B.Sc. Nursing 01 fwllfs HSe:ghlzlllngilsl S)g 599291 (?2817229 18 CHANGU KANA THAKUR ARTS, COMMERCE &
mail: ca.nkothari@gmaii.com . - - -
: - | =305 |||+ Applications with full details (Email address & WhatsApp : SCIENCE COLLEGE, NEW PANVEL
0. Address and e-madl b be ised for Correspondence Address: 410, 4ih Floar, Biugrose . : e Shrl, RamSheth Thakur (Ex-M.P.)
i i ikustied Eslabe: Near el ma | no) should reach with attested xerox copies of certificates to . : (AUTONOMOUS)
FspCAdane U Ty [0 TRCF il e D O A e : Chairman, Janardan Bhagat Shikshan Prasarak Sanstha, Panvel
Patrol Pump Westarn Express Highway, Borval (E)- Chairman, J.B.S.P.Sanstha, Plot No: 01, Sector-12, Ulwe, Tal- L 9 .

|-‘-EIIIE-E. Email: crp ledeveiapers@omall com
11| Last date for submission of Claims |Juned, 2024 '

1

Panvel, Dist- Raigad, Navi Mumbai. 410206.
« Candidates may submit the application by email to

Plot No: 1, Sector -11, Khanda Colony, New Panvel (W) Tal- Panvel. Dist- Raigad - 410206

APPLICATIONS ARE INVITED FOR THE FOLLOWING POSTS
(SELF FINANCE)

L";ﬁ;:‘:::;rﬁfEﬁfﬂ;’;“:aﬁﬂmﬁfgﬁE"’wﬁ'ﬂﬁE'ETL;;L”;'::&E;:TAEQ:i-;;ﬁzﬁ?ﬂgiﬁ rtpsulwe@gmail.com or by poston or before 31/05/2024 Janardan Bhagat Shikshan Prasarak Sanstha’s
4 syl ' . - Full Time Asst. Professors for the Academic Year 2024-2025 Only
received on May 4, 2024). ey If required Contact - Mr. Mahendra Katkar - GHANGU KANA THAKUR VIDYALAYA on Purely Temporary basis for the following subjects
The stekehalders of Mis. Rite Developers Private Limited are herchy called apon to subm frer (I/C Principal) 9503121113 NEW PANVEL 5 v—
claims with praof on or before Jume 3, 2024, to the liqudator at the address mantionad: against Mrs. Sonal Mokal - 7045299876 - ‘| Subject ualifications equire
flemNa, 10 . Plot No_: 8, Se_ctor -14, New Pan\_/el, Tal- Panvel, No| >YPIec Post Q Posts
The financiad creditors shal submit theirclams with proof by electronic means only, Al ather credors Shri. Ramsheth Thakur (Ex-M.p) Dist- Raigad, Navi Mumbai - 410206. 1 | Mathematics M. Sc. (Mathematics) with| 4
may submit ihe ciaims with ihe proofin persan, by post or by eleckonic mears. Chairman, Janardan Bhagat Shikshan Prasarak Sanstha, Panvel STAF F R ECRU ITM E NT NET/SET/Ph.D.
Submission of false or misleading proof of claims shall atiract penalfies. :
Sdl- , - — . 2 |Biotechnology M.Sc. (Biotechnology) 01
: Mr. Nilesh Rajendra Kothari Applications are invited for the following posts for the with NET /SET/Ph.D.
Gl it Lﬁulﬁ?é-:glclﬂp Eﬁjﬁgl'tﬁa Dfﬁ?ﬁ%gﬂg*ﬂﬁg Janardan Bhagat Shikshan Prasarak Sanstha’s Academic Year 2024-2025 Only 5 | Computer M. Sc. (Comp. Sci/ 05
ate - (dUoelis egistration No.; |56l P-NOT220idlde-202501 41 Full Time Asst. Teachers on Purely Temporary basis for the following subjects Science o L O
Phace - Ml AFA valid ¢ 37-07.7024 4 Information Technology MCA/
ce - Mumba valid upta: 2 | BHAGUBAI CHANGU THAKUR sr.| Name Section Post / Educational Requi:e &'?:?r?gﬁggn% MCM) with NET /SET/Ph.D.
. - . men
e - COLLEGE OF LAW, NEW PANVEL | |[no| ofthe Section | Qualification | staft || [T gy VIIS] MBA (Finance & Markeling)]
s i @ Plot No.4, Sector — 11, New Panvel (E), Dist.- Raigad, Pin-410206 with NET\ SET\Ph.D.
\AONT, O INDIW UNDE T = Pre- Asst. B.A,/B.Com/B.Sc. | M.Com with NET/
e iz o e APPLICATIONS ARE INVITED FOR THE FOLLOWING POSTS Primary | Teacher |  with ECCED 5 | Commerce SEmS 03
Coimbsors 51012 Phone Ho, 04222914954 el - vocery. chegmahésank o (SELF FINANCE) Diploma 6 | Accountancy|  Asst. [ M.Com (Accountancy) [ o
aimbatore - one No, 0422- e-mail ; cmrecovery_che@mahabank.co.in - "
Head Office: Lokmangal, 1501, Shivajinagar, Pune - 411005, Full Time Asst. Professors for the Academic Year 2024-2025 Only Ch Computer | Computer Science | (1 Professor] _with NET/SET/Ph.D.
POSSESSION NOTICE [See rule 8 (1)] (For immovable property) on Purely Temporary basis for the following subjects K:Egu Teacher with DTP/B.Sc, 7 Hindi M. A. (Hindi) with NET/ 01
s e s bng b s Ot ok ot owass i be || [SeT et T o | Qualifcations | Reuirea || || | Thakur | primary omech_ S __SETPRD___
2002 and in E::EP:iEE-.':‘. |.:-:'.'-'er5 II-II';rEHEd under Saction 13 I1E:-:='_a|:|';'.l|IhIF!u=e 3 of the S.EGJri-l',' i Posts Vlgr):glllas)}{]a’ Clerk Wiﬂ"l Tally EI‘QP 9.0 02 8 DeSign . . Ijesign 03
InferestiEnforcemsnt] Rutas, 2002 issued Demand Mofice dated 06.01. 2024 u's, 13(3) of the Act ) er and Proficiency in .
calling vpon the Borrowers - 1) Mis. Annu Exports, 15/, Anna Streel Extension, 15 1 = ?‘SSt' | LL.M.NET/SET/ Ph.D 06 Medium Computer Skill with 9 Interlor M.Arch,B.Arch, M. Sc./ B.Sc/ 01
Velampalayam, Behind Kari Kallimman Tempie, Tirupur, Tamil Nadu - 641652, 2) Mr. Vikas G. rlﬁ_eEEoBrS (Full Time) PNeW | 2/3 Year Experience Design B. Voc. In Interior Design
Ghonasglh @ Vikas Gurunath Ghonasgl, 3o Gurunath, Pariner, Mis. Annu Exports, Mo, 42 - anve M.A. (Social Science/Political
Elementary Schood, Slreal, Kumar Nagas, Tirupar, Tamil Madu — 541603 and 3) Mrs, Pournima LL.M. NET/SET/ Ph.D 02 Counselor B.A., M.A. 01 10 NSS Science(/Eco.) with SET/NET/ Ph.D. 01
Vikas Ghonasgi, Wio Mr. Vikas G. Ghonasgl, Partner, Mis. Annu Exports, No 42, Elementary UG o ' (Full Time) (Psychology) S - M. A (Geography] with
Schoo! Sireat, KumarMagar, Tirugur, Tamil Nadu - 641603 to repay the amount mentionedin the : : 02 : : 1 eograpny A
nolice being Rs. 1,34,13,492.59 (Rupees One Crore Thirty Four Lakhs Thirteen Thousand Programme|  aggt | 1) MANET/SETPADinEnglish | e Secondary | Computer Diploma in NET/SET/Ph.D. 01
= P in Political Sci Computer Science
Four Hundred Ninety Two and Paisa Fifty Mine only) as on 05.01.2024 with unapplied mterest 2 Professors- | 2) MANET/SET /Ph.D in Political Science | (in Combinations Labroratory -tﬁ DTP/B.S 01 12| Marathi M. A. (Marathi) with
at pravailing rabe from the date of defaull pius cost and ather expenses etc. within 60 days frorm the In- B.A.LL.B|3) MAANET/SET /Ph.D in Sociology Sp(g(}lgﬁégl?gﬁs) Assistant wi T/ BCA C, aratni NET/SET/Ph.D 01-CHB
darte of recaipt of tha said notics. 4) M.ANET/SET/Ph.D in Histor OR —
t|.~lna| I:l::r'ru:.fmr.' guaramloss kavng rE|I|I.£'d o rapay "!B armaunt In full, nofice Is hesaby given 1o II_'|E- 5; M.ANET/SET/Ph.D in Econoymics CHB Changu Asst. M.A. B.Ed 01 13 BUSS.. M. A (BUSS. Economlcs) 01-CHB
borrawer | guarantars and the public in penaral that the undessigned has taken Symbolic 6) MANET/SET/Ph.D in Philosophy (in Single Kana _ Teacher (English) Economics with NET/SET/Ph.D.
possassan of the properlies describad herain balow In exércse of powars confarred on him A ' specialization) Thak Higher « Applicati ith full details (Email add & What
uncar Sub Section (4) of Seclion 13 of the Act read with Ruls 8 of the Secunty interast PG Asst. 06 H.ahur Secondary Asst. M.Sc. B.Ed. pplications with Tull details (Email a ress atsapp
(Enforcemsnt) Rules E:.];;.;nnmi5|h54thdayﬂfm}...zﬂu_ 3 Programme Professors-| LL.M,NET\ SET\ Ph.D. (CHB Basis) 2 s 19 gr Section Teacher (Mathematics) 02 no) ShOU|d reach with attested xerox copies of certificates
The barrower f guarantors in parficularand the publicin general are hereby cautioned nol o des In- LL.M econaary (Jr. to Chairman, J.B.S.P. Sanstha, Changu Kana Thakur Arts,
with the Property and any dealings with the property will be subject to the charge of Bank of m— _ _ _ Vidyalaya,| - colege) Asst M.A.B.Ed Commerce &Science College, New Panvel (Autonomous)
Mahgrashira for the amount mentioned as above, excluding the remitances made by borrower (| | | » Applications with full details (Email address & Whatsapp New Teacher (Geography) 01 Plot No.01,Sector-11, Khanda Colony, New Panvel, (W) -
The atisnionf orower s mited o e rovsions o Secton 138 afie shRFAEStAct 2002 [ | 1100 Shoulld reach with attested xerox copies of certificates — (Engleh Hecum) 410206.
sl et Bty : to Chairman, J.B.S.P. Sanstha, at Bhagubai Changu | |« Applications with full details (Email address & WhatsApp | |+ Candidates may submit the application by email to
anliting you b sedeer the properies prior 1o the publicaton of Notics of Sale ] : \ c ial)
DESCRIPTION OF THE IMMOVABLE PROPERTY Thakur College Of Law, New Panvel, Plot No: 04, Sector no) should reach with attested xerox copies of certificates principal@ckthakurcollege.net
e P EIES | FﬁEuF'F?’T'NEETﬁE st ORISR -11, New Panvel, - 410206 to Chairman, J.B.S.P.Sanstha, Plot No.08, Sector-14, or by post on or before 31/05/2024
par and parceal of residenbal Flat No. A-102 wilh carpet ares of 436 5.1, srilualed on the o i i i i i _ ot ; _ . .
18t Flocy AWy of Bulding by nerme. Fnakin Corpesatin Hotsing Sociely’, ihager Hosd ICoiaR]dl('j(ates rlrl1ay suftl)mlt the ap_ylallcatlons by email to New Eanvel, Tal Panv.eI,Dlst Rglggd 410206.. If required Contact - Mr. Pralhad Thakur - 9022600288
Mulund (East), Murmbiai - 400081 constructed on land in Survey No. 1018, S, No.111 and all other cthakurcollegeoflaw@gmail.com * Candidates may submit the application by email to Shri. Ramsheth Thakur (Ex-M.p)
usufructs and improvements thereon siuated in Mulund Vitage, Kurls Taluk, Mumbe Disiricl or by pOSt on or before 31/05/2024 jbspsanstha1992@gmail.com Chai J 'd Bh t Shiksh B kS ' t'h p |
?;Eﬂgﬁihgrmﬂé ﬁrmnﬁﬁ%i :1'|n.':r|:31 Earéimla:‘:.l depsc:’i:!:-:ll:in .f'.gref;mﬁ.ﬂi_tl o Iﬁﬁhi-sgﬁh?i” * |If required Contact - or by post on or before 31/05/2024 airman, Janardan aga iKShan Trasarak sanstha, Fanve
04,2014, Share Cartificate No.2 issued by Secretary. Pinakin Co-operative Housing Society - L } \ .
a0 G4 Do o 637/200 dat 30.04.2012, wi owing boundaries asper G D) Mrs.Sanavi Deshmukh (Principal) - 98929974791 * If required Contact - Mr. Balkrushna Patil- 8108585055
Morth to: Open Space, Eastto : Enfrance, South to: Adp. B Wing, West to - Adj, Builoing. Mr. ijal Patil - (Clerk) - 9004401961 Mrs. Saylee patankar -9930718675
- Shri. Ramsheth Thakur (Ex-m.p) Shri. Ramsheth Thakur (Ex-M.p)
Date: 04.05.2024 {Nirbhay Ranjan) Authorised Officer Chai J dan Bhaaat Shikshan P kS ; .
Placa : Mulurid Bark of Maharashira airman, Janardan Bhagat Shikshan Prasarak San{pa Pafiedlex p. epizviam, Janardan Bhagat Shikshan Prasarak Sanstha, Panvel
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POST OFFER ADVERTISEMENT UNDER REGULATION 18(12) IN TERMS OF SECURITIES AND EXCHANGE BOARD OF INDIA (SUBSTANTIAL
ACQUISITION OF SHARES AND TAKEOVERS) REGULATIONS, 2011, AS AMENDED TO THE SHAREHOLDER(S) OF SPRINGFORM TECHNOLOGY
LIMITED (HEREINAFTER REFERRED TO AS "TARGET" OR “TARGET COMPANY" OR “SPRINGFORM")

SPRINGFORM TECHNOLOGY LIMITED

CIN: L51900MH1979PLC021914

Registered office: 5B, Dudhia Industrial Estate, 2nd Floor, Opp. S. V. Road, Dahisar East, Mumbai - 400068, Maharashtra, India,
Telephone No.: 022-28488089, Email ID: sales@springformtech.com; Website: www.springformtech.com

Open offer for acquisition of 13,000 (Thirteen Thousand Only) equity shares of 10 each representing 26.00% (Twenty-Six Percent) of the Voting

Share Capital of Springform Technology Limited (F
Shareholders of the Target Company by Mr. Amand

referred to as "Target" or “Target Company” or “Springform”) from the public
p Singh, Mr. Paramjeet Singh Chhabra and Mrs. Amarjeet Kaur Sachdeva (herein after
collectively referred to as “Acquirers”) pursuant to and in compliance with regulations 3(1) & 4 of Securities and Exchange Board of India

(Substantial Acquisition of Shares and Tak s) Regulations, 2011, as led (‘SEBI(SAST) Regulations’).

This post issue offer advertisement is being issued by Fintell

18,2024 in all the newspapers in which the DPS was published.

tual Corporate Advi:

Private Limited, ("Manager to the Offer"/ "Manager"), on behalf of
Acquirers, in connection with the offer made by the Acquirers, in compliance with Regulation 18(12) of the Securities and Exchange Board of India (Substantial
Acquisition of Shares and Takeovers) Regulations, 2011 (“SEBI (SAST) Regulations”). This Post Offer Advertisement (“PoPA”) should be read together with:
(a) the Public Announcement dated January 12, 2024 (“PA”); (b) the Detailed Public Statement dated January 18, 2024 that was published in Financial
Express - English (all editions), Jansatta - Hindi (all editions) and Pratahkal-Marathi (Mumbai edition) on January 19, 2024 (“DPS”); (c) the Letter of Offer dated
April 05,2024 along with Form of Acceptance (“LOF”); and (d) the offer opening public announcement and corrigendum to the DPS that was published on April

This Post Offer Advertisementis being published in all the newspapers in which the DPS was published.
Capitalized terms used but not defined in this Post Offer Advertisement shall have the meaning assigned to such terms in the LOF.
The Public Shareholders of the Target Company are requested to kindly note the following information with respect to the Open Offer:

1. Name of the Target Company

Springform Technology Limited

. Name of the Acquirers

Mr. Amandeep Singh, Mr. Paramjeet Singh Chhabra and Mrs. Amarjeet Kaur Sachdeva (‘Acquirers’)

. Name of the Manager to the Offer

Fintellectual Corporate Advisors Private Limited

. Name of the Registrar to the Offer

o &l

Skyline Financial Services Private Limited

. Offer Details

a. Date of Opening of the Offer Friday, April 19, 2024

b. Date of Closing of the Offer Friday, May 03, 2024

6. Date of Payment of Consideration Not Applicable*

*Since no equity shares were tendered in the Open Offer, payment of consideration to shareholders is not applicable

7. Details of Acquisition [:]
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7.1 | Offer Price (A) 200/ 200~ o5 3Tk SFHe =1 W I Ak Aetel, AT &3 <. AEE (YR & bue . Fe
7.2 | Aggregate number of shares tendered (B) 13,000 N!I T =S AEs e ) e, W e el (seSe IS, T UE) A
7.3 | Aggregate number of shares accepted (C) 13,000 Nil
7.4 | Size of the Offer (Numbers of shares multiplied by offer price per share) (A" C) 26,00,000/- Ni @ forcet qiem sl T 5. R032-23/%08/1/1¢48¢3 . 2%.03.%0%3 IR T
7.5 | Shareholding of the Acquirers before Agreement/ Public Announcement e e (FEATFA R4.,0¢,20R3 ATHN) ‘@—“ ¢ G 3. R0%-R0% 3,
+ Number A : GHA . 0¥, 04 T 0§ %%, TWE : HIH T 6.R, GRIOE ¢ el
© % Nil Nil HfeT 2.5, T TR T AW ¢ oA, wod Sy, Aft. S ke SR A germ.
7.6 | Shares Acquired by way of Agreement* A1 ¢ ob.04.203% o Q’FWHT !m‘ﬁgﬁl sttt
* Number 35,050 35,050
* % 70.10% 70.10%
7.7 | Shares Acquired by way of Open Offer
* Number 13,000
* % 26.00% Nil
7.8 | Shares Acquired after Detailed Public Statement
*  Number of shares acquired Nil Nil
* Price of shares acquired Nil Nil
* % of shares acquired Nil Nil
7.9 | Post offer shareholding of Acquirers (Number & %) 48,050 (96.10%) 35,050 (70.10%)
7.10| Pre & Post offer shareholding of the public Pre Offer Post Offer Pre Offer Post Offer
+ Number 14,950 1,950 14,950 14,950
* % 29.90% 3.90% 29.90% 29.90%

Acquisition of Shares and Takeovers) Regulations, 2011.

thereto ('SEBI (LODR) Regulations').

DPS and/or Letter of Offer.

* The equity shares to be acquired in terms of Share Purchase Agreement has not yet been transferred in the name of Acquirers.
8. The Acquirers accept full responsibility for the information contained in the Post Offer Advertisement and also for the obligations under SEBI (Substantial
9. TheAcquirers will consummate the Share Purchase Agreement transaction in accordance with the provisions of Regulations 22 (1), and 22 (3) read with 17

ofthe SEBI (SAST) Regulations and will be reclassified as the promoters of the Target Company in accordance with the provisions of Regulation 31A(10) of
the Securities and Exchange Board of India (Listing Obligations and Disclosure Requirements) Regulations, 2015, including subsequent amendments

10. Acopy of this Post Offer Advertisement will be available on the website of SEBI and BSE Limited and at the registered office of the Company.
11. Capitalised terms used but not defined in this Post Offer Advertisement shall have the meanings assigned to such terms in the Public Announcement and/or

Issued by the Manager to the Open Offer

Fintellectual Corporate Advisors Private Limited

Contact Number: +91- 11- 48016991

Website: www.fintellectualadvisors.com

Email Address: info@fintellectualadvisors.com
Contact Person: Mr. Amit Puri

SEBI Registration Number: MB/INM000012944
Validity: Permanent

CIN: U74999DL2021PTC377748

204, Kanishka Shopping Complex, Mayur Vihar, Phase 1 Extension, Delhi-110091

For and on behalf of the Acquirers

Place: Delhi
Date: 08.05.2024

Sd/- Sd/- Sd/-
A leep Singh P jeet Singh Chhabra  Amarjeet Kaur Sachdeva
Acquirer 1 Acquirer 2 Acquirer 3

AR YT FAH 23 (R) ATAR

Home First Finance Company India Limited
CIN: L65990MH2010PLC240703,

Website: homefirstindia.com
Phone No.: 180030008425 Email ID: loanfirst@homefirstindia.com
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